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w P ETTTIIIEY.  groonC

Y BAN i sinsssansearenn

7 LSAYI.TA. DEVT .. ser7daugtter/wite of LT. JAYRAM, JADAV
rb-“e' 1ged. A& years, belonging to RIHAR LEGISLATIVE, ASSEMRLY

---------

service and presently working as OFFICEAWENDP(NT“.

ﬂ g ;(, give hereln below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

éﬁ : A.  Detalls of movabie assets
\ 2. b {Assets in joint name indicating the extent of joint ownership will also have to be
given

VA
o 1:;. Gescription Seir Spouse | Dependant-1 | Dependant-2 Dependant-3 |
A2 . o T | Name(s) | Wame |  Name | FEtcName
2 2’ | 10,009/— '
X {il} | Deposits in SBT- -

Banks, Finandal
Institutions And |2 0,000/
Non-Bafiking .
Financial : ' S
Companies

s S b 1 B

[y | Bonds, ,
Debentures and .
] Shares In e : e =% T —
companies 5 ¢

(iv) | Other financial | LTC

| institutions, 3265/~
NSS, Postal Half Yearly
Savings, LIC LIC..3,5% —_—

{v) | Motor Vehicles
- (details of
. make, etc.)

{vl) | Jewellery (give |Gold
details of 400
weight and i an
value) 1EveA
(00 9

(vii} | Other assets,
such as values
 of claims / — et S
interests :

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given. \

= Dependant here means a person substantially dependent on the income of the

employee.

— T —




[Hﬂte* Fropefttas in }alnt uwnarship indicating the extent of joint wwnership will
also have to be indicated]

ml

. Ne. |

Description

Geif | Spouss | Dependant-1
 HNama(S) | Weme

Dependant-2 Dependant-3
Hame

Etc, Name

| )

| Agricoltural Land

- Location{s)

= Sutvey number(s)
- Extent (Total
measurement)

-Current market value

Ome
Bigha
(ac7€)

1D}

Non - -Agricultyral Land
- Location(s}

- Survey number(s)

- Extent (Total

| measurement}
-Current market value

(i)

Bufldings iﬂemmemiai
| and residential]

Location(s)

| = Survey /daor

number(s)

- Extent (Total
measurement}

~ Cumrent market
valua

me / Apartments,

e,

| = Loeation(s)

« Suryey fdoor
numbern(s)

- Extent {Tata
measurement)

= Current market

valug:-

' (v}

:ﬂthem {sus:h as

D ]

(2)

_|interest in ggcpem}

1 give. herem baiaw the ﬂetasls of my labilitles [/ overdues 9 public financial
institutions and government dues:-
[Note : Please give separate details for each jtem}

Sr. | Description Name B sddressof Bank /| Amount autstanding as
"ﬁ! : m‘nﬂi‘l lmww‘: ,’ L | e T T
B e : PR ' ﬂg‘mtﬁ} : A :
(@) | (i} Loans from Banks SBRT RAVM ~200000/ —

(11} Loans from financial
institutions

e

{iil) Gmemmerrt Dues:
{a) dues to departments
‘dealing with government

ammm&datmﬁ

(b} dues to departments
dealing with supply of
ater

| {c) dues to dvepaﬂménta s

dealing with supply of
electricity




(d) dues to departments
| dealing with telephones

(e) dues to departments
dealing with government el
transport (inciuding
afrcraft and heficopters) | : »
(f) Other dues, If any e

{b} {1} Income Tax including i
surcharge [Also Indicate Aswfg“le;‘{ ze;_"

the assessment year upto
which Income Tax Return  [PAN N -DTEPD 0379 M
flled. Give also Permanent
| Account Number {PAN)]

(i) Wealth Tax [Alo
Indicate the assessment e
year upto which Wealth
Tax return filed.]

| (i} Sales Tax [Only in
| case of proprietary
 business] i
{iv}) Property Tax _ B S T

€.  Personal Detail
GPF/CPR/PRAN No. == [T ] ()| 422232605

Gendar se 5 [ l (M/F}

oateot®th - STT o4 |19 8L ] wommm
Cadre * [OFFiCE ATTENDANT ]

(Full Name e.q. B.4.5.-Blhar Administrative Service,
B.5.5.- Bihar Secretarlat Service gtc. )

Hame District = [BHAGALPUR e
I hereby declare that the above details are true to the best of my

knowladge and belief. i
| b o)

Sigrfatufe sieraseis whaptanLtabr AwekddersdbideRiBianrInLInIn *

Name of Employee: ‘SA\!IT AS)E.VJ
pwﬁe: “‘Eh ‘—r"‘:;la' s ed D‘Eﬁ@naﬂﬂ\ﬂ :-Q-E E-I-s Q,E- paw 16II-EHH uD.&J.\}I
ater, 3] 0212025~ separiment: BIHAR LEGISLATIVE, ASSEMELY
Note: Please sign each page of the declaration. Asset deciaration form

must be In A4 size white paper with computer typed (single side)
in prescribad format.



